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SHRI MADHAVRAO SCINDIA : Sir, I do
not really see the question in the remarks of
the hon. Member.

MR. CHAIRMAN : He says : has this
happened any time before ? (Interruptions).
He says : it is unprecedented in the history of

Civil Aviation. {Interruptions) .

SHRI MADHAVRAO SCINDIA : Sir,
there are hundreds of aerobridges all over the
world and the essential principle behind the
engineering and mechanics is that there is
always an outside possibility of an equipment
failing. There is always a possibility in any

particular type of equipment.

We will certainly try and take great care,
Sir. Action against those responsible for this
malfunctioning and who were not there to
supervise at the time of malfunctioning, is

certainly being taken.

SHRI JOHN F. FERNANDES : Sir,
whenever there is any accident or tragedy, it is
a common fact that the buck is passed on by
the Ministry to the DGCA. The DGCA is a
department within the Ministry and they
cannot be unbiased about it. So, 1 don't think it
is ethical and there is any natural justice. I
would dike to know from the hon. Minister
whether they contemplate to have any other
investigative authority with proper powers
outside the Ministry. So that there can be a

better fair play in the interest of air safety.

SHRI MADHAVRAO SCINDIA : Sir, the
hon. Member has asked about the question of
DGCA operating in an unbiased manner. I can
assure him that it is manned by very
competent officers and no compromise is done
or no other consideration is
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to Questions 8

kept in mind when coming to a final report on
any air safety problem. Just for the
information of the hon. Member, I know in the
Railways, the Commissioner of Railway
Safety goes into major railway accidents and
that the Commissioner, Railway Safety, comes
under the Ministry of Civil Aviation and
therefore, it is independent from the Railways.
Similarly,, in Civil Aviation too, whenever
there is a major accident, there is normally a
High Court Judge who sits on an enquiry, who
is totally independent. So any matters of major
safety are always looked after by a more or
less independent and autonomous type of
agency.
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THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATION AND
TOURISM (SHRI M.O.H. FAROQK) ; A
statement is laid on the Table of Sabha.
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Statement

(a) and (b) The Central Department of
Tourism does not operate hotels. How-

[SMAY 1992]

to Questions 10
ever, ITDC is presently operating 8 hotels in

Delhi. The information of their profit/ loss
during last 3 years is as under :—

(Rs. in lakhs).

Net Profitftoss

t. Ashok Hotel, New Delhi

2
3
4
5. Lodht Hotel, New Delhi
)
7

1989-90 1990-9] 199192
{Provisional)

233.30 (—)40.36 (—}102.00

Samrat Hotel, New Dethi {— 101,95 (—)235.33 {—)247.33
. Qutab Hotel, New Delhi 30.41 28,30 (—)13.48
Hotel Kanishka, New Delhi 135.35 (—).97 (—)37.96
34.79 (—)3.20 10,51

Janpath Hotel, New Delhi 53.85 10.42 ¢ 81,31
Ranjit Hotel, New Deihi {---)27.67 (——)52.47 —352. 70

8. Ashok Yatri Niwas, New Dethi 124,23 90.83 - 11.49

(c) and (d) The tourism industry including
ITDC hotels as a whole has suffered a set back
due to Gulf War and its aftermath and internal
disturbances in some parts of the country in
1990-91. The steps being taken by ITDC to
improve the financial performance of its
hotels inter-alia include product improvement,
control over expenditure, special package
tours, incentives through discounts, marketing
and reservation tie-ups, etc.
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SHRI M. O. H. FAROOK : Sir, I would like
to say one thing that there is no budgetary
support at all for these hotels from any section.
Secondly, I fully agree that we are thinking of
going for equity participation and that we are
negotiating at that level and when it comes
over there we can think of giving management
and other levels.

SHRI RAJ MOHAN GANDHI : I would
like to know whether the Minister has received
any complaints about the Centaur Hotel in
Srinagar ...

MR. CHAIRMAN : I think the question is
about Delhi. H% &Y & glew § A%
FE g AT qu fagea & &

{ =r49T® ) You are a reasonable person.

SHRI MADHAVRAO SCINDIA : Can I

make a submission ?

it wwrfa ;- g et & a1y # 8,
UG R ATIH §)

SHRI MADHAVRAQO SCINDIA : Sir, I
make a submission ?

MR. CHAIRMAN : If you both are ready, I
have no objection.

SHRI MADHAVRAO SCINDIA : No, 1
am not ready. But 1 want to say that the
Centaur Hotel comes under the Hotel
Corporation of India which is a subsidiary of
Air India, not ITDC. 1 am happy to discuss it
with the hon. Member.

MR. CHAIRMAN : You talk to him. Mr.
Ahluwalia.

it o iy smgevantoy: aarafer oft
§ weft wgray & ATHAT MFA—HAT qgET A
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Rs. 450 crore, Because of that also
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gifefa¥es g7 FEaRT & a1 F 541 W9
FRA@E?

ot Wiyt taiamn ;1 =t w1 qnat-
AT A AAAT & THA WL TF H q0A
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It is a question of proper planning. I fully
agree that ...
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Favouritism shown by DESU to temporary
consumers

*103. DR. BAPU KALDATE: Will the
Minister of POWER AND  NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state :

(a) whether attention of Government has
been drawn to the report appearing in the
Hindustan Times of the 14th April, 1992
regarding favouritism shown by DESU to
temporary consumers by giving permanent
connections without realising the heavy
outstanding dues causing financial and legal
problems ;



